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ITEM NO.101 COURT NO.8 SECTION X

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Writ Petition(s)(Civil) No(s). 735/2014
HARBHAJAN SINGH Petitioner(s)
VERSUS
STATE OF HARYANA & ORS. Respondent(s)

IA No. 1/2014 - EX-PARTE STAY
IA No. 52199/2019 - INTERVENTION/IMPLEADMENT)

WITH

W.P.(C) No. 1116/2019 (X)

IA No. 132149/2019 - EX-PARTE STAY

IA No. 155616/2019 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES )

SLP(C) No. 4733/2022 (IV-B)
(FOR ADMISSION and I.R. and IA No.108359/2018-CONDONATION OF DELAY
IN FILING)

Date : 24-08-2022 These matters were called on for hearing today.

CORAM : HON'BLE MR. JUSTICE HEMANT GUPTA
HON'BLE MR. JUSTICE VIKRAM NATH

Counsel for the
parties Mr. V. Giri, Sr. Adv.
Mr. Sanchar Anand, Adv.
Ms. Suveni Bhagat, Adv.
Ms. Astha Prasad, Adv.
Mr. Shrirang B. Varma, Adv.
Mr. Ritesh Khatri, Adv.

Mr. Rakesh Dwivedi, Sr. Adv.
Mr. Gagan Gupta, Adv.

Mr. K. M. Nataraj, ASG
Ms. V. Mohana, Sr. Adv.
Ms. Shirin Khajuria, Adv.

o Ms. Tanisha Samanta, Adv.
ﬁ@ﬁgﬁ Mr. Chetan Joshi, Adv.
Roacom =T Ms. Sansriti Pathak, Adv.

Mr. Anirudh Bakhru, Adv.

Mr. Rajat Nair, Adv.

Mr. Anuj Srinivas Udupa, Adv.
Mr. Nakul Chengappa K.K., Adv.
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A. K. Sharma, Adv.
Chitransh Sharma, Adv.

Ranjit Kumar, Sr. Adv.
Siddharth Batra, Adv.
Archna Yadav, Adv.
Shivani Chawla, Adv.
Chinmay Dubey, Adv.

Shyam Divan, Sr. Adv.
Anil Grover, AAG

Hemant Gupta, Adv.

Deepak Thukral, Adv.
Sanjay Kumar Visen, Adv.
Suresh Kumar Bhan, Adv.
Payal Gupta, Adv.

Sandeep Joshi, Adv.

Alok Sharma, Adv.
Udayaditya Banerjee, Adv.

Ajay Pal, Adv.

Gaurav Liberhan, AAG, Punjab
R. K. Rathore, Adv.
Ranjeeta Rohatgi, Adv.

Sharad Kumar Singhania, Adv.
Vatsal Joshi, Adv.

Bhuvan Kapoor, Adv.

Varun Chugh, Adv.

Arun Kumar, Adv.

Visaka Murty, Adv.

G. S. Makkar, Adv.

Sanchar Anand, Adv.
Kamaldeep Gulati, Adv.

Brij Kant Mishra, Adv.
Hitesh Kumar Sharma, Adv.
Akhileshwar Jha, Adv.
Kaveri Upadhyaya, Adv.

S. K. Rajora, Adv.

Vipin Gupta, Adv.

Abhinav Mukerji, Adv.

Bihu Sharma, Adv.

Akshay C. Shrivastava, Adv.
Pratishtha Vij, Adv.

Ajay Bansal, AAG, Haryana
Gaurav Yadava, Adv.

Veena Bansal, Adv.

Sanjay Kumar Visen, AOR



Mr. Jasbir Singh Malik, Adv.
Ms. Usha Nandini V., AOR

Mr. Vishwa Pal Singh, AOR
Ms. Uttara Babbar, AOR
Mr. Tushar Bakshi, AOR
Mr. Deepak Goel, AOR

Mr. Ritesh Khatri, AOR
Ms. Usha Nandini V., AOR
Mr. Gagan Gupta, AOR

Mr. Sanjay Kumar Visen, AOR
Mr. Vishwa Pal Singh, AOR
Mrs. Kamaldeep Gulati, AOR
Mr. Arvind Kumar Sharma, AOR
Ms. Uttara Babbar, AOR

Ms. Ranjeeta Rohatgi, AOR
Mr. Tushar Bakshi, AOR

Mr. Siddharth Batra, AOR

Mr. Abhinav Mukerji, AOR

Mr. Gurmeet Singh Makker, AOR
Mr. Deepak Goel, AOR

UPON hearing the counsel the Court made the following
ORDER
Heard learned counsel appearing for the parties at length.

Arguments remained unconcluded.

List tomorrow i.e. on 25.08.2022 as Part Heard as First Item.

(JAYANT KUMAR ARORA) (RENU BALA GAMBHIR)
ASST. REGISTRAR-CUM-PS COURT MASTER
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